
WK SABHA 

BULLETIN-PART I 
(Bricf Record of Proceedings) 

Wednesday, May 22, 19961Jyaistha 1, 1918 (Saka) 

No.1 
11 A.M. 

1. National Anthem 
The National Anthem was played. 

2. Silence 
To marlc the solemn occasion of the first sitting of the Elcventh 

Lolc Sabha, Members stood in silence for a short whilc. 
3. List of Members elected to Lole Sabba 

Secretary-General laid on the Table a Book, presented to the 
Spcaker by the Chief Election Commissioncr. containing the list of 
Members elected to Lok Sabha at the General Election of 1996. 

4. Panel or Chairmen 
The Speaker pro tern announced that he had nominated the 

following Members on the Panel of Chairmen:-
(1) Shrimati Vijaya Raje Scindia 
(2) Shri Chitta Basu 
(3) Shri P.M. Sayeed 

S. Resignation from Membership of Lok Sabba 
(1) The Speaker pro tem informed the House that on 17 May. 1996 

the Speaker received a letter from Shri Biju Patnaik. an elected 
Member from Cuttaek and Aska constituencies of Orissa. (esigning 
his seat in Lolc Sabha from Cuttack Constituency of Orissa. The 
Speaker had accepted his resignation with effect from 21 May. 1996. 
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(2) The Speaker pro tem also informed the House that on 21 May, 
1996, a letter was received from Shri Alai Bihari Vajpayee, an 
elected Member from Gandhinagar Constituency of Gujarat and 
Lucknow Constituency of Uttar Pradesh. resigning his seat in Lok 
Sabba from Gandhinagar Constituency of Gujaral. The Speaker had 
accepted his resignation with effect from 21 May, 1996. 
6. Oath or AfOnnatJoo 

The Speaker pro tem Sbri Indrajit Gupta, having already taken 
oath before the President signed the Roll of Members at the 
commencement of the sitting and took his seal in the House. 

Thereafter 494 members made and subscribed the oatb or affirma-
tion as follows and took their seats in the House:-

184 in Hindi 
66 An English 
6 in Assamese 

33 in Bengali 
7 in Gujarati 

14 in Kannad 
1 in Konkani 

13 in MalyaJam 
1 in Manipuri 

33 in Marathi 
1 in Nepali 
9 an Oriya 

12 in ?unjabi 
47 in Sanskrit 
39 in Tamil 
21 in Telugu 
7 in Urdu 

(Lok Sabha adjourned al 12.55 P.M. and re-assembled til 2.04 
P.M.) . 
6.14P,M. 

(LQk,$abhQ adjourned till 11 A.M. on Thursday, the 23rd M(IY, 
1996),:, : 

SURENDRA MISHRA. 
Secretary-General. 

MGlP(Pl.U)MRN~-1804lS-22-OS-1996. 
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11.01 A.M. 
1. Oath or AfI'lrmatioa 

Thirty-five members made and subscribed the oath or affirmation 
as follows, signed the Roll of Members and took their Beats in the 
House:-

16 in Hindi 
9 in English 
1 in Bengali 
4 in Kannad 
1 in Marathi 
1 in Oriya 
1 in Tamil 
1 in Telugu 
1 in Urdu 

2. Resignation from Membership of Lok Sabba 
The Speaker pro tem informed tile House that on 22 May. 1996 he 

had received a letter from Shri ·P. V. Narasimha Rao an elected 
member from Nandyal constituency of Andhra Pradesh and Berham-
pur constituenc} of Orissa, resigning his seat. in Lok Sabha from 
Nandyal constituency of Aadbra Pradesh and he had accepted his 
resignation with effect from 23 May, 1996. 
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3. ModoDl for EIectIoa of Speaker 
(i) SHRI MURASOLI MARAN moved the following motion:-

"That Shri Pumo Agitok Sangma, a member of this House be 
chosen as the Speaker of this House." 

SHRI N.V.N. SOMU seconded the motion. 
(ii) SHRI B.B. RAMAiAH moved the following motioo:-

"That Shri Pumo Agitok Sangma, a member of this House be 
chosen as the Speaker of this House." 

SHRI UMAREDDY VENKATESWARLU seconded tbe motion. 
(iii) KUM. MAMATA BANERJEE moved the following mo-

tion:-
'"That Sbri Pumo Agitok Saogma, a member of this House be 
chosen as the Speaker of this' House." 

SHRI MANORANJAN BHAKTA seconded the motion. 
(iv) SHRI PRIYA RANJAN DASMUNSI moved the following 

motion:-
"That Shri Pumo Agitok Sangma, a member of this House be 
chosen as the Speaker of this Housc." 
SHRI D.S. BHURIA' ~onded the motion. 

(v) SHRI BUOY KRISHNA HANDIQUE moved the following 
motion:- . 

"That Sbri Pumo Agitok Sangma, a member of this House be 
chosen as the Speak~r of this House." 

SHRI T. SUBBARAMI REDDI seconded the motion. 
(vi) SHRI P.V. NARASIMHA RAO moved the following 

motion:-
"That Shri Pumo Agitok Sangma, a member of thi5 House be 
chosen as the Speaker of tbis House." 
SHRI SHARAD PAW AR seconded the motion. 

(vii) SHRI P.M. SA YEED moved tbe followin& motion:-
"That Sbri Pumo Agitok SangmB, a member of this House be 
chosen as the Speaker of this House." 
SHRI SONTOSH MOHAN DEV seconded the motion. 
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(viii) SHRI CHATURANAN MISHRA moved the foUowing 
motion:-. 

"That Shri Pumo Agitok Sangma, a member of this House be 
cbosen as the Speak~r of this House." 
SHRI RUPCHAND PAL seconded the motion. 

(ix) SHRI P. CHIDAMBARAM moved the following motion:-
"That Shri Pumo Agitok Sangma, a member of this House be 
cbosen as tbe Speaker of this House." 
SHRI S.R. BALASUBRAMONIY AN seconded the motion. 

(x) SHRI SOMNA TH CHA lTERJEE moved the following mo-
tion:-

"That Sbri Puma Agitok Sangma, a member of this House be 
chosen as the Speaker of this House." 
SHRI SRIKANTA KUMAR JENA seconded the motion. 

(xi) SHRI MULA Y AM SINGH Y ADA V moved the following 
motion:-

"That Shri Puma Agitok Sangma, a member of this House be 
chosen as the Speaker of this House." 
SHRI BENI PRASAD VERMA seconded the motion. 

(xii) SHRI BASUDEB ACHARIA moved the following motion:-
"That Shri Purno Agitok Sangma, a member of this House be 
chosen as the Speaker of this House." 
SHRI PRAMOTIlES MUKHERJEE seconded the motion. 

(xiii) SHRI A.R. A NTU LA Y moved the following motion:-
"That Shri Puma Agitok Sangma, a member of this House be 
chosen as the Speaker of this House." 
SHRI GIRIDHAR GAMANG seconded the motion. 

The motion moved by Shri Murasoli Maran was unanimously 
adopted and Shri Puma Agitok Sangma was chosen as the Speaker. 

Sarvashri Alai Bihari Vajpayee, P.V. Narasimha Rao and leaders 
of other Parties/Groups conducted Shri Purno Agitok Sangma to the 
Chair. -
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4. Felldtatloas to the Speaker 
The following Members offered felicitations to the Speuer:-

1. Sbri Atal Bibari Vajpayee 
2. Shri P.V. Narasimba Rao 
3. Shri Shivraj V. Patil 
4. Shri Sharad Yadav 
5. Shri Murasoli Maran· 
6. Shri Somnath Chatterjee 
7. Shri P. Chidambaram 
8. Shri B.B. Ramaiah 
9. Shri Indrajit Gupta 

10. Shri Mulayam Singh Yadav 
11. Shri China Basu 
12. Shri Birendra Prasad Baishya 
13. Shri Narayan Datt Tiwari 
14. Shri p.e. Thomas 
15. Shri Surjeet Singh Barnala 
16. Shri Nimh Kumar 
17. Sbri Madhukar Sarpotdar 
18. Shri Kanshi Ram 
19. Shri G.M. BanatwaJla 
20. Shri Madhavrao Scindia 
21. Shri Sultan Salah uddin Owaisi 
22. Dr. Jayanta Roogpi 
23. Kum. Mamata Banerjee 
24. Shri Sanat Kumar Mandai 
25. Sbri Iii Parkash 

The 'Speaker in his reply thanked the Members. 
5. IntrodudioD or MInIsters 

The Prime Minister introduced the Members of the Union Council 
of Ministers. 
1.25 P.M. 
(Lok Stlblul adjourned tiU IuIlf-tm·hour after the Address by the 
President on Friday, llu 241h May, 1996) 

SURENDRA MISHRA. 
Secretary-General. 

MGlP(PLU)MRND-1812LS--23.5.96. 
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No.3 

12.32 P.M. 

1. Oath or AJlirmation 

1\vo Members took the Oath in Hindi, signed the Roll of Members and took 

~r~ in the House. 
/~ent's Address-Laid on the 1Bble 

. Secretary-Gencrallaid on the Table a copy of the President'sAddress (mndi 
and English versions) to both Houses of Parliament assembled together OD the 
24th May, 1996. 

3. Obituary References 

The Speaker made references to the passing away of Dr. Govind Das 
Richhariya, a member of Fifth Lok Sabha, Shri Tarun Kanti Ghosh. a 
member of Eighth Lot Sabha, Shri Onkar La! Berwa, a member of Third, 
Fourth and Fifth Lot Sabha, Shri Hukam Chand Kachwai, a member of 
Third, Fourth. Fifth and Sixth Lok Sabha, Shri Ram Swarup, a ~ber of 
Third, Fourth and Fifth Lok Sabha and Shri Prakash Koko Brahm Bhatt, a 
member of Ninth Lok Sabha. 

11lereafter. Members stood in silence for a short while as a mark of 
respect to the deceased. 
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4. Papers IMd .. tile 'n.bIe 
The following papers were laid on the 'Thble:-
(1) A copy each of the following Ordinances (in English an4 Hindi), 

under article 123 (2) (a) of the Constitution:-
(i) The Arbitration and Concitiation Second Ordinance, 1996 (No. 

11 of 1996). promutkated by the President on the 26th March. 
1996, together with a corrigendum thereto in English Version only. 

(ti) The Coal Mines Provident Fund and Miscellaneous Provisions 
(Amendment) Second Ordinanc:e, 1996 (No. 12 of 1996), promul-
glied by the President on the 26th March. 1996. together with a 
corrigendum thereto in English Version only. 

(iii) The Industrial Disputes (Amendment) Second Ordinance. 1996 
(No. 13 of 1996), promulgated by the President on the 27th March, 
1~ togethci- with a corrigendum thereto in English Version only. 

(iv) The Employees Provident Funds and MiscellIDCOUl Provisions 
. (Amendment) Second Ordinance. 1996 (No. 14 of !996), promul-

gated by the President Oft the 21th March, 1996. 
(v) The Building and other Construction Workers (Regulation of Em-

ployment and Conditiooa of Service) Second Ordinance. 1996 (No. 
15 of 1996). promulgalcd by the President on the 27th March. 
1996. together with a corrigendum thereto in English Version only . 

. ' (vi) The Building and otbrz Construction Workers' Welfare Cess Sec-
ond Ordinaoce. 1996 (No. 16 of 1996). promulpted by the Presi-
dent on the 27th March. 1996. 

(vii) 1be Depositories (Second) Ordinance, 1996 (No. 17 of 1996),prom-
uJgated by the Prcsidcat 011 Ibe 27th March. 1996. togelhcr with a 
corriaendum thereto in English Versions only. 

(viii) The Supmoe Court and Hi&b Court Judges (Conditions of Serv-
ice) Amendment Second Ordin8ncC, 1996 (No. 18 of 1996), prom-
ulgated by the PresideDt 011 the 27th March, 1996. togctbcr with a 
corrigendum thereto in English Version only. 

(IX) The Constitution (Scheduled Tribes) Order (Amendment) Second 
Ordinance. 1996 (No. 19 of 1996), promulgated by the President 
on the 27th March, 1996. . 
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(x) The Telecom Regulatory Authority of India (Second) Ordinance. 
1996 (No. 20 of 1996), promulgated by the President on the 27th 
March, 1996 together with a corrigendum thereto in English Ver-
sion only. 

(xi) The Representation of the People (Amendment) Ordinance, 1996 
. (No. 21 of 1996), promulgated by the President on the 25th April, 

1996. 
(2) A copy of the Corrigendum (English version only) to the Employees' 

Provident Foods .and Miscellaneous Provisions (Amendment) Ordi-
nance, 1996 (No.2 of 1996) dated the Sth January. 1996* published in 
Gazette of India dated the 19th April, 1996. 

(3) A copy of the Corrigendum (in English version only) to the Building 
and other Construction Workers (Regulation of Employment and Con-
ditions of Service) Ordinance, 1996 (No.3 of 1996) dated the 5thJanu-
111)', 1996* published in Gazette of India dated the 19th April, 1996. 

(4) A copy of the Corrigendum (in English version only) to the Building 
and other Construction Workers' Welfare Cess Ordinance, 1996 (No.4 
of 1996) dated the 5th January, 1996* published in Gazette of India 
dated the 19th April, 1996. 

5. AImounc:ement by Speaker 
The Speaker made the following announcement-

"As Moharram will now be observed on Wednesday, the 29th May. 
1996 instead of Tucsday, the 28th May, 1996, the sitting of the House 
fixed on the 29th May, 1996 may be cancelled and in lieu thereof the 
House may sit on Tuesday. the 28th May, 1996." 

12.47 P.M. 
(Lok Sabha adjourned tillll A.M. on Monday. the 27th May, 1996) 

... 
MGIP(PLU)MRND-18401..5--24.5.1996. 

SURENDRAMISHRA, 
Secretary-General. 
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LOKSABHA 

BULLETIN - PART I 

(Brief Record of Proceedings) 

Monday. May 27, 19961Iyais~a 6,1918 (Saka) 

No.4 

11.00 A.M. 

1. Report or abe Committee on Government Assurances (Tenth Lot Sabha) 

Secretary-General laid on the Table the Thirty-Ninth Report (iimdi and . 
English versions) of the Committee on Government AsSllI1UlCCS (Tenth Lok 
Sabha) under the direction 71A(6) of the Directions by the Speaker. 

~by"""""""""""_al_"""""'Aooom 
, The following members made submissions regarding incidents of ethnic 

violence in Assam:-

(1) Shri Bijoy Krishna Handique 

(2) Shri Guman Mal Lodha 

(3) Shri Birendra Prasad Baishya 

(4) Shri Sontosh Mohan Dev 

(5) Dr. Murli Manohar 10shi 

1 
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3. Matten Uader R.1IIe m 
1. Prof. Rasa SinJb Rawat raised a mattel' reprdina need for an aerodrome 

at Ajmcr. 

2. Sbri N. Dennis raised a matter regarding need to reconstruct bridge at 
KU7hitburai on the 1iivandrum-Kanyakumari National Hiplway. 

3. Slui Priya Rajan Du Munsi raised a maacr rcgardiDg need to strictly 
implemeDt the IS-point programme to protect the interests of Muslims. 

4. Sbri Bcni Prasad Verma I'Iiacd a matter rcprding need to take steps to 
protect RevaH dam in Bahraich district of Uttar Pradesh. 

S. Sbri VJSbambbar Prasad Nisbad raised a matter regarding need to COD-

struct a railway ovcrlxidae in Fatcbpur town of Uttar Pndcsb. 
6. Sbri Satpal Mabaraj raised a matter regardins need to give compensation 

to victims of police firing in Uuarakband movement 
7. Sbri Bir Sing Mabaro raised a matter rcganfing need to probe into the 
~I of arms ia Purulia. 

~ M0110N-UDder c-Idendcna 
Sbri AtaI Bibari Vajpayee moved the following motion :-

'7bat this House expresses its confidence in the Council of Ministcra." 
(Lolc Wha adjolU'Md at 1.01 P.M. tmd re-asumbkd oJ 2.01 P.M.) 

Following members took part in the debate ;-
(1) Sbri Sbaradcbandn Govindrao Pawar 
(2) Sbri Ram VIlas Paswan 
(3) Sbri George Fcmandcs 
(4) Sbri Chandra Sbckhar 
(5) Shri Sanat Mehta 
(6) Sbri Somnatb Chanajce 
(7) SIui P. Chidamberam 
(8) Shri Madbubr Sirpotdar 
(9) Sbri Murasoli Maran 

The discuasion was not concluded. 
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5. Panel of Chairmen 

The Speaker announced that he had nominated the following Members on 
the Panel of Chairmen ;-

(1) Shri Chitta Basu 

(2) Shri Nitish Kumar 

(3) Smt. Oceta Mukherjee 

(4) Shri P.M. Sayeed 

(5) Smt. Vijaya Raje Scindia 

(6) Prof. Rita Verma 

6.10 P.M. 

(Lok Sabha adjourned tillll A.M. on 7Uesday. the 28th May. 1996) 

SURENDRAMISHRA. 
Secrttary-General. 

MGlP(PlU)MRNO-1876LS-27.5.1996 
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, 

Discussion on the following motion moved by Shri Atal Bihari 
Vajpayee on the 27th May, 1996, continued:-

"That this House expresses its confidence in the Council of 
Ministers". 

The following members took part in the debate:-
(1) Dr. Murli Manohar Joshi 
(2) Shri Mulayam Singh Yadav 
(3) Shri Indrajit Gupta 
(4) Shri G. Gilbert Swell 
(5) Smt. Meira Kumar 
(6) Shri Surjcet Singh Barnala 
(7) Shri Jaswant -Singh 
(8) Dr. Prabin Chandra Sanna 
(9) Shri B. B. Ramaiah 

(10) Shri Kanshi Ram 
(11) Shri Pramothcs Mukherjee 
(12) Shri G. M. Banatwalla 
(13) Shri Jai Parka .. h 
(14) Shri Sultan Salah uddin Owaisi 
(15) Shri Shibu Soren 
(16) Shri Alemao Churchil Braz 
(17) Shri Mahendra Karma 
(18) Dr. Jayanta Rongpi 
(19) Shri P. C. Thoma .. 

1 
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While replyina to the debate on the Motion of Confidence in the 
Council of Ministers. the Prime Minister announced that he was 
going to tender his resignation to the President. 

The Speaker. thereupon observed that in view of the resignation 
ancounced by the Prime Mumter on the floor of the House, putting 
Df Motion of Confidence to the vote of the House bad become 
infructuous and also no other listed business of the House for the day 
could ~ taken up. He therefore, adjourned the House SiM-dit. 

(Lok Sabha adjourned sine dit at 5.06 P.M.) 

MGlP(PlU)MRN~ 1882LS-28.S.1986. 

SURENDRA MISHRA, 
S«mtIIy-Gmmd. 
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1~ . 

.,A': Oath or Affirmation 
Eight members made and subscribed the oath or aff"umation as follows. 

signed the Roll of Members and took their seats in the House:-
I in Hindi 
3 in English 

in Kannad 
I in Kashmiri 
2 in Urdu 

2. Obituary References 
The Speaker. the Prime Minister. Sarvashri Atal Bihari Vajpayee. P.V. 

Narasimha Rao. Somnath Chatterjee. Surjit Singh BarnaJa, Chitta Basu, 
Suresh Prabhu, Smt. Geeta Mukherjee, Sarvashri G.M. Banatwalla, Sanat 
Kumar Mandai, N.v.N. Somu, Madhavrao Seindia, Narayan Dau. Tiwari 
and Ramakant D. Kbalap made references to the passing away of Dr. Neelam 
Sanjiva Reddy, former President of India, Shri Ram Charan, a member of 
Fourth Lok Sabha, Shri Valmiki Choudhmy, a member of Fourth Lolc Sabhs, 
Shri D.O. Purl, a member of Third Lok Sahba, Shri P.A. Antony, a member 
of Eighth and Ninth Lok Sabba and Shri Vijay Pal Singh, a member of 
Fifth Lok Sabha. 

As a mark of respect to the memory of the deceased. Members stood in 
silence for a short while and thereafter the House was adjourned for the day. 

12.15 P.M. 
(Lolc Sabha adjourned till II A.M. on Tuesday, the 11th June, 1996). 

MGIP(PLU)MRN[}-2016L5-1 0-6-1996. 

SURENDRA MISHRA, 
Secretary-General. 
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No.7 
II A.M. 
1. Introdoctionof Prime Minister and Leader of the Hoose 

The Speaker introduced the Prime Minister. He also introduced Leader of 
the House, Shri Ram Vilas Paswan. 
2. Introduction of Ministers 

The Prime Minister introduced the Members of the Union Council of 
Ministers. 
3. Asseot to BOIs 

Secretary-General laid on the Table the following ten Bills passed by the 
Houses of Parliament and assented to by the Pres~dent:-

1. The Finance Bill, 1996 
2. lhe Appropriation (Railways) Vote on Account Bill, 1996 
3. The Appropriation (Railways) Bill, 1996 
4. The Appropriation (Railways) No.2 Bill, 1996 
5. The Appropriation (Vote on Account) Bill, 1996 
6. The Appropriation Bill, 1996 
7. The Uttar Pradesh Appropriation (Vote on Account) Bill, 1996 
8. The Uttar Pradesh Appropriation Bill, 1996 
9. The Jammu and Kasm.tir • ppropriation (Vote on Account) Bill, 1996 
10. The Jammu and I(ash{ \ppropriation Bill, 1996 

4. MaUers under Rule 377 
1. Shri Santosh Kumar Gangwar raised a matter regarding need for 

construction of a by-pass over National Higbway No. 24 at Bareilly. 

2. Shri Sanat Mehta raised a matter regarding need to take steps to prevent 
closure of textile mills in Gujarat. 

3. Shri Sriballabh Panigrahi raised a matter regarding need to safeguard 

1 
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the interests of Oriyas residing in adjacent Statcs of Orissa by 
implementing the recommendations of the Minority Commission. 

4. SOO Rit Lal Prasad Verma raised a matter regarding need to provide 
financial assistance for construction of bridgcs in Kodarma region of 
Bihar on priority basis. 

.5. Shri Mabandra Singh Bhati raised a matter regarding need to introduce 
direct train service between Bibner and Howrah. 

6. Shri T. Subbarami Reddy raised '8 matter regarding need to take steps 
for development of Visakbapatnam airport. 

7. SOO Hannan Mollah raised a matter regarding need to approve the 
revised scheme for completing the work of reclamation of Lower 
Damodar river. 

8. Shri N. Dennis raised a matter reg_ding need to develop Kanyakumari 
as an international tourist resort. 

S. Motioa UDder Coasideratioa 
Sbri H.D. Deve Gowda moved the following motion :-

''That this House expresses its confidence in the Council of Ministers." 

The foUowing members took part in the dabate:-
(1) Shri Jaswant Singh 

(Lok Sabha adJoilmedat 1.01 P.M. and rNutembled at 2 P.M.) 
2. Shri A.R. Antulay 
3. Shri Somnath Chatterjee 
4. Shri Sharad . Yadav 
5. Shri Madhukar Sarpotdar 
6. Sbri Chaturanan Mishra 

.' :J>~=t~=~~araj . 
9. Shri KJoshi RaIn 

10. Shri Anand Mohan 
.... lJ .. SWiM"lay~ SiJl8b Y~v 

12, . Shri Swjit Singh .~. 
13. Sbri N.K. Plemacbandran 
14. Shri Chitta Basu' 
15. Shri Birendra Prasad Baishya 
"I1le discussion was Dot concluded. 
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*6. Announcement by Speaker 
The Speaker made the following announcement:-

'That as per decision taken in the meeting of Business Advisory Committee 
held on 10 June, 1996, the Lok Sabha will also sit pn Wednesday, the 
12th June, 1996 for discussion on motion of confidence in the Council 
of Ministers." 

7.04 P.M. 
(Lok Sabha adjourned till 11 AM. on Wednesday, the 12th June, 1996). 

*Made at 6 P.M. 

MGIP(PLU)MRNO-2036LS-11-6-1996. 

SURENDRA MISHRA, 
Secretary-General. 
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No.8 
11 A.M. 

1. Obituary References 
The Speaker made references to the passing away of Shri Shyam 

Lal Kamal, a member of Tenth Lok Sabha and Shri Raghavendera 
Singh, a member of Sixth Lok Sabha. 

Thereafter, Members stood in silence fo~ a short while as a mark 
of respect to the deceased. 

2. P~r laid on the Table 
A copy of the Leaders of Opposition in Parliament (Allowances, 

Medical and Other Facilities) Amendment Rules, 1996 (Hindi and 
English versions) published in Notification No. G.S.R. 211(£) in 
Gazette of India dated the 15th May, 1996, under sub-section (3) of 
section 10 of the Salary and Allowances of Leaders of Opposition in 
Parliament Act, 1977. 

3. Matters under rule 377 
(1) Shri G.L. Kanaujia raised a matter regarding need for early 

functioning of airstrip at Paliakalan, Lakhimpur Kheri, U.P. 
(2) . Dr. Satyanarayan Jatiya raised a matter regarding need to 

provide financial assistance to Government of Madhya Prades~ to 
solve acute drinking water problem in the State . 

............. 1 ............ 



2 

(3) Prof. RIl$8 Singh ~awat raised a matter ~garding need to run a 
train between Delhi and Ajmer on ne~ly lai(f broadguage line. 

(4) Shri V.M: Sudheeran raised a matter r~garding n~~ to provide 
compensation to the victiins of rail tragedy ar Ghepped in Kerala on 
14 May. 1996. ". ~ 

{5) Shri PrlY.a Ranjan'Dasmunshi raised' amaffer regar(1i~g need to 
restore eighr h9ur a dar dutr for .work~TS 4t rJational Jute Mill at 
Howrah. w~ ':Benga1~ , '~':: ' , ,', ' 

: •• I '~ • 

(6) Sbri't'tltyal KisbOre RBi r,is~ ~ matter regarding need to re-
introduce l()cal. telephone faciliiy at fupri and' Sitamlirhi telephone 
exchanges, :aibae. . ' ' .' , ' .' 

(7) Shri $rij BhusblUl Tiwari raised a matter regarding 'need for 
early pa~~nt of dues to sugircane'gr~w~rS i~ Dumaria~anj, V.P. 

(8) Shri Vishambhar Prasad Nishad r~ised a ipatter regari1ing nced 
to provide,: central ~istance' for petter .irfigation: facilities in 
Fatebpur" ~.P:," ~'" 

4. MotIon+~dopled 
Discussi()n on the foUowing motion moved by Shri, H. D, Deve 

Gowda on 't,he 11th June, 1996, continued:-;' 
"That :thi,HoU!iecxpiesses its', confidence in the 
MiniSters: t, ' 

" , 

Th~ foll.owipg members took part ~n the debate: ... " 
(1) Shri'r. Chidambaram 
(2) Prof. Rita Verma 
(3) KurD; MamtaBanerjee, " 
(4) Shri Surender'-Singh' 
(5) Shri O. Gilbert Swell 
(6) Sbri Alemao c;hurcbil Braz 
(7) Sbri $. Bangl!J.1'ppa; 
(8) ShriLouis Islaiy 
(9)'ShriG.M. Banatwalla 

(10) Shri Narayan :D.att Tiwari 
(Ii) Shri $ultan Sa]ahuddin· Owa~ 
(12) Sbri Gulam Rasool !Car, 

" 
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(13) Shri P.V. Narasimha Rao 
(14) Sbri Atal Bihari Vajpayee 

Shri H.D. Deve Gowda replied to the debate. 
The Motion was adopted. 

S. Valedktory JlefereDce5 
The Speaker and the Prime Minister made valedictory references 

on the conclusion of First Session of Eleventh Lok Sabha. 
6. National So ... 

lbe National Song was played. 

(Lok Sitbha adjourned Sine die at 6.11 P.M.) 

SURENDRA MISHRA. 
SecTet.ry-GencraJ. 

MGlP(PLU)MRN~S-12.6.96. 




